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(¢) what steps Government propose
to take to help the consumers in
cases where fabuious prices were
charged by STC and what action is
proposed to be taken against the
officials responmbie?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS (SHRI K, R. GANESH):
{a) to (c¢). The information ig being
collected and will be laid on the Table
0f the Sabha.

Industrial Licences issued (o Hindus-
tan Antibjotics Limiteq

3804. SHRI SOMCHAND SO-
LANKI: Will the Ministey of PET-
ROLEUM AND CHEMICALS be
Pleased to state:

(a) what are the industrial licences,
import licences which have been
given to Hindustan Antibiotics
Limited during the Fourth Five Year
Plan period, what are the targets
achieved or implemented in regard
4o them: and

(b) the present production of

industan Antibiotics Limited, item-
wise, capacity-wise, and how Govern-
ment would like them to achieve the
epproved targely in the interest of
the cohsumers in the country?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM, AND
CHEMICALS (SHRI K. R, GANESH):

€a) INDUSTRIAL LICENCES
Only one Industeial Licence for the

_Manufacture of 5000 Kge/amoum of
- Bemi-synthetic Penlolllin wag issued

in' favour of Mis. Hindusfan Antiblo-
tics Limited on 20th March, 1972 dur-
ing the Fourth Plan period. This pro-
ject is under implementation and the
first two stageg in the manufacture
of Ampicillin have been completed,
Trial production of Ampicillin was
started in August, 1974, Production
attained upto 28th February, 1975 was
195.82 Kgs.

IMPORT LICENCES

Details of the import licenceg issued
to M/s Hindustan Antibiotics Ltd,
during the Fourth Plan period are
given below:—

1 Import licence No. 1/A/1048643-
C, dated 8th March, 1972 fer
import of Ampicalim for s
cif. valug of Rs. 1,20,000/-
aguinst free foreign exchange.

2 Import Lcence No. 1/AU/
1058218/S/NE/46/H/35-36 dated
13th March, 1973 for Ampicil-
Hn for a cif value of Rs,
240, . against Dutch cre-

dit.

3. Import lcence No. 1/C/202067%/
S/GN/50/H/31-38/CG. 1I dated
15th January, 1974 for import
of a Glaas lined reaction ves-
sel and a positive displacement
pumpforg cif of Ra
1,864,239/~ againgt West Ger-
man credit.

Licence mentioned aguinst (2) abow
has not beert utilised, |
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(b) The present production of Hin dustan Antiblotics Limited s aa under:

Product Unit Instafled Targetted Actusl
capacity  production cr
for tion upto

1974-75 a8-2-75%.
1. Bulk Penxcillin . . . . . MMU 84 61-44 56-0z
3. Streptomycin e« « « o+ Rga. Boooo-goooo 63,980  61,14%
3. Hamyan Bulk . Kgs. 250 20'00 0312
4. () Vit. C. Bulk . . « Tonnes 138 2-40 0519
() Soorbitol . . . . » .. 18800 12512
5. Ampicilhn Bulk e« « o+ + <« Kg 5000 . 19582
6. Agniculrural products

() Streptocycline « « o« Kg 1 Egeup- 3160 120738
(8) Aurcofungin Sol , . . ., , J capacity S11 433 66

In order to fmprove the production
of streptomycin, Hindustan Antibiotics
Lid.,, have introduced g new stramn
which has improved their ylelg of
this item. Sumilerly, in regard to
Penicillin, stepg hove been taken to
oblain a new technology which is ex-
pected to enable them to achieve sub-
stantial improvement in their produc-
tion of this product. In regard to
Hamycin, the process ig under stabi-
lisation and the product is being
standardised. As regards Vitamin C,
the problemy ©f non-functioning of
thé indigenously fabricated refrigera.
$3m units, non-availability of Acetone,
process problems gue to use of Ben-
wene as a solvent and certain prob-
Jems of product quality were encoun-
fered, which have now been sorted
out to & grest dxtent, Ay a result, by
the end of December, 1974, » regular
stream upto the last glage hag Dbeen

dnstadilished !

World Tour by M Dz, of IDPL gnd
HAL

3805. SHRI SOMCHAND 80.
LANKI: Will the Minister of PET-
ROLEUM AND CHEMICALS be
pleased to state;

(a) whether the M.Ds of IDPL and
HAL went on a2 world tour last year
to get technical knowehow for &
number of drug items;

{b) whet is the report submitted by
this group to Government who sant-
tioned this round-the-world tour for
this 4-Member strong team which
visited the world;

(¢) what was the expenses an&
whetber necessary apgproval of the
Boards of Directors was sought; and

{d) It not, what sstion Government
propose to take for contravening the
rules and regulations of the congany
lsw and othet' regulations?





